
Memo ilo.Hc.Vu-87/2o13(pt.)/ //29 z /A. dated LC ,IL. L Oa_?

Copy to :

Smti. layashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Pranjal Das,
District & Sessions Judge,
Jorhat.

Casual leave.

Letter No. JJA1tttBU2O24 dated 25.Lt.2024.

The Project Manager, Gauhati High Court.

"/

Hc. t-871 20 3(ft. tEl tA

A
Dated Guwahati theff November,2024.

Yours faithfully,

JT

JT. REGISTRARTIGIIANCE)
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From

To,

Sub:

Ref:-

Sir,

with reference to your letter on the subject cited above, I am directed to informyou that your prayer for casuar reave on zg.tt,zdii,"h., b"un granted. The next senior

[Ti#:,,1'f3:J 
available at the station *ouro ,"rrin in cha,se or vour Court .rJom.",
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